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Declaration of Assets and Iiabilities

Year: 2024-2025

l. Kusum Kumar Sinha. son of Kedar Prasad Sinha. aged 55 years, belonging to Bihar
Legislative Assembly Secretariat service and persently working as Asstt. Section Officer give
herein below the details of the assets (immovable. movable. bank balance. cte.) of myself. my spousc
and dependant®:
A. Details of movable assets

(Asscts in joint name indicating the extent of joint ownership will aiso have to be given)

listed companics and as per books in the case of non listed companies should be given.
* Dependant here means a person substantiall
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s b ‘Dcsrcriplion Self Spuusc | Dehcmlanl-] [ Dcpc'n(!a'nrl-l [-)Epcmla.nt—j
No. Name(S) Name Name Ete. Name
Kumari Aman Soumya Suman Patcl
Unita Sinha Patel Sinha (Minor)
(Minor) (Minor)
(i) | Cash 10.000/- 50.000/- 40.000/- 20.000/- 15.000/-
(1i) | Deposits in SBI SBI Saving
Bank. l. Alc- Account -
Financial 10839485840 Rs.2.10.000/- Nil Nil Nil
Institutions Amoaount- BOI Saving
And Non- Rs. 1.80.000/- Account
Banking 25.000/-
Financial
| Companices
“(iii) | Bonds.
Debentures Mutual Fund in | Mutual Fund Nil Nil Nil
and Shares in Birla Sun life | Bajaj Allianz
companics 50.000/- 50.000/-
(iv) | Other tinancial | 1.IC Policy LLIC Policy
institutions. Amount- Amount-
NSS, Postal 13.600/(H./Yly) | 8.007/- SSY Nil
Savings. 1.1C (H./Yly.)
| policies. etc.
(v) Motor
Vehicles Nil Nil Nil Nil Nil
(details of
-make. ctc.) :
(vi) | Jewellery Gold-
(give detailsof | 14 Gm Gold | 200grm. Gold 25gm
weight and Silver Nil 100 gm Nil
valuc) S00em. Silver
(vii) | Other assets.
SUCTLESRaltCS Nil Nil Nil Nl Nil
of claims/
interests
Note: Value of Bonds/shares/Debentures as per the latest market valuc in Stock Exchange in respect of

v dependant on the income of the employce.



B. Details of Immovable assets
(Note: Properties in joint ownership indicating the extent of joint ownership will also have

1o be indicated)
Sr. Description
No.

Spouse Depend ant- Dependant- I)cpcmlrmal—
Name(S) : | 2 3
Name Name Fte. Name

Self

(i) | Agricultural Land
-l.ocation(s)

-Survey number(s)
-Lxtent(Total
measurment)
-Current market value

Nil Jujharpur Nil Nil Nil
Gouri Chak
Patna Arca
62.5 Deml.

Value

e | 65.62,500/-

Non-Agricultural Land

-Location(s)

-Survey number(s)

-Extent(Total

measurment)

-Current market valué

Buildings(Commercial

and residential)

-l.ocation(s)

-Survey/door

number(s)

-Extent(Total

measurment)

-Current market value

House/Apartments etc,

i

Nil Nil Nil Nil Nil

(iii)

Nil Nil Nil Nil

(iv) Akshay

-lLocation(s)
-Survey/door
number(s)
-Extent(Total

- Nagar,

Jakariapur,

Patna-26.
Area 2275

Nil

Nil

Nil Nil

measurment) Sq.Ft
-Current market value
Others(Such as interest

In property)

(V) Nil Nil Nil Nl Nil

2) | give herein below the details of my liabilitics/overdues to public financial institutions and.
overnment dues:-
(Note : Pleasc give seperate details for cach item)

—
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Amount oulstan(j'i.n‘g as on

Sr. Description Name & Address of Bank/Financial

No. Institutions(s)/Department(s)

(a) | (i) Loan from Banks LIC tousing l.oan. Patna Nil
(ii) Loan from financial Nil Nil
| institutions 3 .
{1|1)(Jovc| nment Dues:
(a) dues o departments Nil Nil
dealing with government
accommodation
(b) dues to departments Nil Nil
dealing with supply of

| water | 4 e
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(3)

(¢)dues to departments Nil Nil
dealing with supply of
electricity : : :
(d) dues to departments : Nil Nil
dealing with telephones
(¢) dues to departments
dealing with government Nil Nil
transport(including aircralt
and helicopters)

(NOther duces. il any Nil Nil
(b) | (i)Income Tax including
surcharge|Also indicate the
assessment year upto
which income Income Tax DDYPS7439p Nil
Return filed. Give also
Permanent Account
Number(PAN)|
(1)Wealth Tax[Also ;
indicate the assessment Nil Nil
year upto which Wealth
Tax Return filed.]

(iii)Sales Tax|Only in casc R Nil Nil
ol proprictary business]
{iv)Property Tax . Nil | Nil
G Personal Detail
GPF/CPF/PRAN No. :- ( PTS/BLA-1255 : }
Gender < J Male i ]
Date of Birth i J‘e f [0 || ]| K |7 L '
,Classx’(]roup o } 13 | ‘
Cadre : - ‘ Administrative ' ; I
Home District . 3 | Sheikhpura i : ‘

I hereby declare that the above details are true to the best of my knowledge and belief.

Name of Employec : KUSUM KUMAR SINHA

BlacetPamas o, Designation : Assistant Section Officer
Date: \{b\ ra_% Department : Bihar Legislative Assembly Secretariat
Note: Please sign cach page of the declaration. Asset declaration form must be in Ad size

white paper withcomputertyped (single side) in prescribed formate.
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